
AUGUST 12. t'.5 

.nd penal provisio81 of the SPF and 
,MiICcIJanccu8 provisions Act, 1952 are 
:pteaeatly und~r cODsiiSoratioD of the 
'Government and 8 suitable amtDdin, 
Bill will be brought forward as soon as 
'these proposals are finalised. 

~ Dlseate Reslstaace Varletiel of Rice In 
Orissa 

3080. SHRI K. PRADHANI: Will 
-tbe Minister of AGRICULTURE AND 
!.URAL DEVELOPMENT be pleased to 
.tate : 

(a) whether any disease·resistance 
varieties of rice have been developed and 
tried in Orissa particularly in its tribal 
belt ; 

(b) if so, details thereof; and 

(c) the extent to which these varie-
ties have withstood the dreaded insect 
and diseas e pests of rice '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP. 
MENT (SHRI CHANDULAL CHAND. 
RAKAR): (a> Yes, Sir. 

(b) Varieties resistant to major pests 
iO C ri~sa, de vel oped aod reI eas cd for 
pneral cultivation and identified for adap. 
tive trials nre :-

Pest 

GaJlmidse 

Brown Plant 

hopper 
BLAST 

Varieties released 

Shakti, SAMALBI 
NEELA,SARASA 

DAYA 
CR 289 - J208 
(released), lET 

7564, 7613, 7614, 

7261, 7633 (iden· 
tified) 

In tribaJ areas early maturinl vade. 
tles like Kalin",a III and CR. 289.1208 
. \Y1aicb tscape post attack are preferrc4. 

(c) Varieties Shatti and SAMALEI 
witbstood heavy incidence of GaHmidab 
even in endemic areas of SAMBALPUa 
and Bolangir, wbi1 e variety DAY A with. 
stood Brown plant hopper in Puri aDd 
CUUack districts. 

Shifting of TV Centre from l\fuzaf. 
farpur 

308J. SHRI VIJOY KUMAR 
YADAV: 
SHRI PRAKASH CHANDRA : 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(8) whether Government have deci-
ded to shift the Television centre from 
MuzafTarpur ; and 

(b) jf so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
NINISTRY OF INFORMATION AND 
BRO~DCASTING (SHRI V.N. GADOIL) : 
(a> Vas, Sir. 

(b) With the augementation of the 
power of TV tran~mittcr at Patna to 10 
KW, the areas at present covered by the 
transmitter at Muzaffarpur shall also be 
covered b)' the high power transmitter 
at Paloa, rendering the lransmitt ("r at 
MuzatTarpur practically redundant. Simi-
JarJy Patna wiJl also have a TV centre 
with production fac;,}itics which will make 
programmes relevant for whole State of 
Bihar including Muzaffarpur area. 

Au thorlsed/U naatborised Aaene les 
Englled in Sending the Labour 

Abrold 

3082. SHRI LA LA RAM KEN: 
PROF. NARAIN CHAND 
PARASHAR: 
SHRI MUKUL WASNJK : 
SHR! JAGANNATH PATTN. 
AIK: 

Will the Minister of LABOUa be plea .. 
sed to state: 



authoti.ed agencies separately, enaaaed in 
.. Ddin •. ttw labourers to foreiaD countries; 

(b) whether Government are aware 
that these agencies a re charging ftom the 
labour en thousands of rupees per person 
for sending them abroad; 

(c) if so, whether Government propose 
to set up one agency in the interest of 
labourers and to stop this practice and start 
the practice of calling lhe persons of partj. 
cular trades requited in foreign countries 
throuah Employment Exchange; anti 

(d) if so, the time by which this 
arrangement will be made ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI T. ANJ. 
IAH): (a) Authorised recruiting agents 
as on 6.8.1985 are 1,005. The number 
of unauthorised recruiting agents is not 
avaiJable as they operate illega})y. 

(b) Yes, Sir. Some complaints are 
received from time to time. 

(c) No, Sir. 

(d) Does not arise. 

Allotment of Land to Cooperative 
Soeleties Registered in 1983 

3083. SHRI LALA RAM KEN: Will 
the Minister of WORKS AND HOUSING 
be pleas ed to state : 

(a) the time by which Cooperative Hous-
ing Societies registered in 1983 are likely 
to be aHotted land by Dc Jhi Develop-
ment Authority for constructing houses; 
aDd 

(b) the placo where the land Js pro. 
posed to be al10tted to each society along-
with ·the area of land proposed to be a]Jo-
U .. to each case ? 

THB MINISTER. OF .PARLIAMENT. 
ARY AFFAIRS (SHRI H.K.L. BHAGAT) : 
(a) and (b) In regard to requirements of 
Iaad tor the new cooperative ,roup boulinl 
tooIetlel 'rtaf1tered by tho ROIiIU'Ir. eo-

operative Societies in 1383, tbe Delhi 
Development Authority is making eftOrtl 
to identify tbe land for allotment and this 
will take some time. At 'tbis stage it II 
not feasible to indicate the specific time 
which the land could be aHolled and the 
locality for allotment. 

The land is allotted to cooperative 
group housing societies on the scale of 60 
dwelling units per acre. 

Rice Supplied to West Bengal 

3084. SHRI PRIVA RANJAN DAS 
MUNSI: Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state : 

(a) the total quantum of rice &upplied 
toWe~t Benge) during 1981-82 1982w83, 
1983·84 and 1984·85 for statutory ration. 
ing areas; 

(b) the varieties and the price at 
which it was sold to West Bengal Govern-
ment in thos~ yers; 

(c) whether any complaint was recej. 
ved from West 8ensal Government about 
the quality and price of rice; and 

(d) if so, the action taken thereon? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH) : (a) The quantity of rice allott. 
ed to West Bengal from the Central Pool 
is given below :-

Year 

1981 

1982 

1983 

1984 

1985 

Quantity (in lakh 
tonnes) 

20.55 

16.40 

13.30 

13.20 

8.80 (Till 
August, 1985) 

Information on Contral Pool ri ce dis. 
tributed in tbo ltatut01'1 rationina at." 




